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Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati Hrgh Court,
Guwahati.

Sri Satya Nath Sarma,
District & Sessions Judge,
Hojai.

J
Dated Guwahati the ?L August, 2024

Casual leave with station leave permission.

Your letter No. DlHjl24lZ214 dtd. 19.08.2024.

S I,

With reference to the above, I am directed to inform you that you have beengranted casuar reave on 1g.og.2024 arong with station reave permission from themorning of 19.08.2024 ti, the morning oi zo.oe.zoi4, with the officiar car, at owncost rhe next senior most Judiciar officer avairabre at the station wourd remain in charge ofyour Court and Office during your absence.

yours faithfully,

sd/_

JT. REGTSTRAR (VTGTTANCE)

) 22- o 6-77

r.( fne Project Manager, Gauhati High Court
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